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N.F. Rai1wy. 

Office of the 
General Manager (P) 
Maligaon. Guwahati-1 I 

No.E/170/10/KSI559/05 

To, 
Shri. Sanjit Kumar Bordoloi, 
Roll No:21 708081. 
S/o Late Prabin Chandra Bordoloi, 
Resident of Kholagaôn, 
District Mórigaon Assam, 

Date:02-05-2005 

Sub:- Representation against the non-inclusion of the name of the 
applicant in the list of empanelled ST candidates for the Group-D 

• post of Trackman Khalasi under the Lumding Divisipñ, N.F. 
• Railway pursuant to the employment notice No. NFR-2/2001. 

Ret:- 1. Order dt.1-3-2005 passed by the Central/ Administrative 
Tribunal, Guwahati Bench in Original Application No.58/2005. 

2. Your representation dt.04-03-05. 

Hon'ble Central Administrative Tribunal/GHY has directed the respondent to 
give reply i.e. lawful, fair and iust within two months from the time of receipt of the 
representation. . 

Your representation has been carefully examined by the Chief Personnel officer, 
N.F. Railway, MaIigaon and passed orders as under :- 

You had appeared in the preliminary written examination held on 12-9-04 and 
final, written examination on 30-11-04. You had qualified for appearing in the Physical 
Efficiency Test. Physical Efficiency was held on 19-01 -05. 

Candidates in the ràlio of 1:1:2 were called for -appearing in the Physiôal 
Efficiency Test. The number of vacancies of Lurnding Division for ST posts was 110 
and total number of candidates called for Physical Efficiency Test was 1:32, Therefore, 
20% more candidates were calred for than. the . required number of candidates; The 
result of Physical Efficiency Test was published by DRM(P)/ Lumding immediately after 
completion of Physical Efficiency Test. You had qualified in the Physical Efficiency Test 
also. More than required number of candidates were qualified in the Physical Efficiency 
Test. 110 Nos. of candidates were empanelled against the vacancies. The panel is 
prepared based on merit of the final written examination, as Physical Efficiency Test is 
of qualifying nature only. 

In view of above, it is to mention here that the empanelment of 110 candidates 
were done on merit, your tame did not appear in the panel, since as per merit your 
name flaured below 110 emoaneld candidates.' 

This dispos.ed.your representation dt. 04-03-05. 

Asstt. Personnel Officer/LC 
• 	 •. 	- • . I.  • • 	 . for General Manager(P)/ MLG 



2 8FEB2005 

DISTRICT : KAMR!JP 

In Le~e ral Administrative Tribunal:: 

Guwahati Bench:: Guwahati. 

[An application under Section 19 of the Administrative Tribunals Act, 

19851 

O.A. No. VC of 2005. 

Shri Sanjit Kumar Bardoloi & Anr., 	- 	 Apphicant$, 

-Versus- 

Union of India and Ors. 	 - 	 Respondents, 

INDEX 

SLNo. Annexures Particulars PageNo. 

1. Application 1 - 	12 

2. Verification 13 

3. A Employment Notice 14 1 

4. B Result sheet of final s.- I to  

written test 

5. C and C-i Call letters for physical - lj) 

efficiency test. 

6. D Memo dated 1-2-05 with - Z2i 

empanelled list 

7. E Representatiion dated 

15-02-3005 

Filed by 

/7 

[U. Bhuyan] 22. 
Advocate 
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DISTRICT: KAMRUP 	 - 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GAUHATI BENCH ::: GUWAHATI 

[An application under Section 19 of the Administrative Tribunals Act, 19851 

O;A. No. S 	of 2005 

I. Particulars of the applicants : - 

Shri Sanjit Kumar Bardoloi, 

Son of Late Prabin Chandra Bardoloi, 

Resident of Kholagaon, 

P.S. - Jagiroad, 

District - Marigaon, Assam (782 140). 

Shri Baneswar Rabha, 

Son of Shri Joydev Rabha, 

Resident of Dhuliagaon, Bokalipara, 

P.S. - Chha34on 

District - Kamrup, Assam (781 124). 

II. Particulars of the Respondents :- 

1. Union of India, 

Through the Secretary to the Government of india, 



i 	e~ 

Ministry of Railways, 

Rail Bhawan, 

New Delhi - 110 00 1. 

2. North East Frontier lailways, 

Maligaon, 

Guwahati - 781 011, 

Through the General Manager. 

Chief Personnel Officer, 

North East Frontier Railway, 

Maligaon, Guwahati - 781011. 

Divisional Railway Manager (Personnel), 

North East Frontier Railways, 

Lumding, 

District - Nagaon, Assam (782 447). 

Particulars of the order against which the application is made :- 

The application is presented against the non-inclusion of the names 

of the applicants in the list of empanelled Scheduled Tribe (ST) can-

didates for recruitment to group - D posts of trackman/khalasi (SC! 

ST Shortfall)published vide the memo No. E/227JREcTr/Misc./LM 

dated 1-2-2005 issued by the office of the Respondent No. 4. 

Jurisdiction of the Tribunal :- 



The applicants declare that the subject matter of the present applica-

tion is within the jurisdiction of this Hon'ble Tribunal. 

V. Limitation :- 

I 

The applicants further declare that the present application is within 

the limitation prescribed under Section 21 of the Administrative Tn-

bunals Act, 1985. 

VI. Facts of the Case :- 

The applicants are citizens of india and are as such entitled to 

all the rights and privileges guaranteed to the citizens ofIndia and the 

laws framed thereunder. 

The applicants are members of the Scheduled Tribe (S.T.). They 

are as such entitled to all the protections and safeguards extended to 

the members of such community. 

The Respondent No.2 launched a special recruitment drive for 

Scheduled Caste (S.C.) and Scheduled Tribe (S.T.) candidates. In this 

connection, employment notice No.NFR-2/200 1 was issued inviting 

application from eligible S.C. and S.T. cndidates for filling up of 595 



I 
posts of trackman and khalasi in NF Railway. The last date for sub-

mission of applications was fixed on 23-1 1-2001. 

A copy of the relevant portion of the said employment notice is 

enclosed herewith and marked as Annexure - A. 

It was stated in the said employment notice that the recruit-

ment is for the then four Divisions of N.F. Railway. It was clarified that 

candidates could send applications to only one of Divisions as per his 

or her his or her choice. In the Lumding Division, the total number of 

vacancies in the post of trackman at that point of time was 144 (SC58 

and ST-86). It was further clarified that the number of vacancies given 

were provisional and may increase or decrease as per requirement of 

the Railway. 

The Scheme for recruitment was detailed in the said notice. It 

was stated that the recruitment process would be in three stages 

objective type written examination (Preliminary test); 

objective type written examination. (final test); 

physical efficiency test. 

It was clarified that the successful candidates who comes 

through the two stage written test would be subjected to physical test 



I 
to assess the candidates fitness for the posts. 

The post of trackman is basically meant for the maintenance of 

railway track. The nature ofjob is arduous and requires a high level of 

physical fitness for efficient discharge of duties. The minimum aca-

demic qualification prescribed for the post of trackman was class VIII 

pass from recognised educational institution. 

Both the applicants being eligible, applied for the post of track-

man under Lumding Division pursuant to the aforesaid notice within 

the stipulated time. 

The preliminary written test was scheduled on 12-9-2004 for 

which call letters were issued to both the applicants. The applicants 

accordingly appeared in the preliminary written test held on 12-9-

2004. The applicant No.1 appeared at Lumding whereas the applicant 

No.2 appeared at Haibargaon, Nagaon. 

Both the applicants qualified in the preliminary written test and, 

thereafter, call letters were issued to them for appearing in the final 

written test, which was scheduled on 21-i 1-2004. Both the appli-

cants appeared in the frnal written test on 21-11-2004 and their cen-

tre was at Noonmati at Guwahati. 

10. Both the applicants successfully cleared the final written test. 
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They were declared pass under the ST category for Lumding Division 

in the results published on 15-12-2004 in the Assamese language < 

daily newspaper Assamiya Pratidin". 

A copy of the relevant portion of the said result sheet is 

enlosed herewith and marked as Annexure - B. 

Thereafter, call letters dated 16-12-2004 were issued to both 

the applicants for the physical efficiency test scheduled on 19-1-2005 

at Lumding. 

Copies of the two call letters are enclosed herewith and marked 

as Annexures - C and C-i respective]y. 

A set of instructitons for the physical efficiency test was an-

nexed to the said call letters. Male candidates were required to lift and 

carry 35 Kg. of weight for a distance of 100 metre in 2 (two) minutes in 

one chance without putting the weight down and further should be 

able to run for a distance of 1500 metre in 7 minutes in one chance. 

The applicants participated in the physical efficiency test and 

came out successful. They fulfilled both the norms/requirements well 

within the time prescribed. As was stated in the instruction dated 16-

1-2004, the results of the physical efficiency test were displayed on 

V 



19-1-2005 at the venue itself. However, names of only those candi-

dates who could not clear the physical efficiency test were displayed 

in other words, the rest of the candidates had cleared the physical 

efficiency test. The applicants cleared the physical efficiency test as 

their namesere not included in the list of unsuccessful candidates 4 
displayed. It may be mentioned that about 5 ST candidates and about 

7 SC candidates had failed to clear the physical efficiency test. 

14. As the result sheet was pasted at the venue, it soon got torn in 

the ensuing melee and confusion when the result sheet was pasted. 

Consequently, the same could not be annexed to the present applica-

tion. 

15 	As the applicants had cleared both the written test as well as 

the physical efficiency test, they were eagerly awaiting the declaration 

of result as they had a reasonable and bona fide expectation that they 

would be selected for recruitment to the post of trackman under ST 

category under Lumding Division. 

16. 	To their utter shock and surprise, the applicants found 

that their names were not included in the list of empanelled ST candi-

dates when the same was declared by the office of the Respondent 

No.4 vide the Memo No.E/ 227/ RECTT/ Misc. /LM dated 1-2-2005. 

Along with the empanelled ST list, candidature of 16 candidates were 
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also declared as provisional. It is stated that the candidates whose 

names are declared as provisional should produce the requisite cer-

tificates before appointment. 

A copy of the said Memo dated 1-2-2005 along with the 

empanelled list are enclosed herewith and collectively marked as 

Annexure - D. 

The applicants have been completely taken aback by the non-

inclusion of their names in the empanelled list of ST candidates. As 

has been stated above, they had performed satisfactorily in both the 

written tests and caine out successful. They also successfully cleared 

the physical efficiency test. Under such circumstances, there would 

not have been any reason for their non-inclusion in.the empanelled 

list. 

Being highly aggrieved, the applicants submitted a represen- 

tation dated j~ -2-2005 before the Hon'ble Railway Minister, Govern-

ment of India praying for providing them justice. Copies of the said 

representation were forwarded to the various authorities, including 

the Respondent Nos.2, 3 and 4. However, no corrective steps have 

been taken so far,. 

A copy of the said representation dated/c-2-2005 is enclosed 

herewith and marked as Annexure - E. 

iI_ 	 - 
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19. 	The applicants state that no appointments have been made so 

far pursuant to the aforesaid selection. However, the medical test of 

the empanelled candidates are expected shortly and once the medical 

test is ovçr, the appointments would be immediately made rendering 

the claim of the applicants redundant. 

The applicants are similarly placed. The cause of action and 

the nature of relief sought for by the applicants are similar. They have 

a common interest in the subject matter of the present proceeding. 

The applicants, as such, crave leave of this Hon'ble Tribunal to allow 

them to file a joint application under Rule 24(5) (a) of the Central 

Administrative Tribunal (Procedure) Rules, 1987. 

The applicants are aggrieved by their non-inclusion in the list 

of empanelled ST candidates under Lumding Division, hence the 

present application. 	
0 

VII. GROUNDS:- 

1] 	For that the impugned action of the Respondents is wholly un- 

tenable and the same is as such liable to be appropriately interefered 

with by this Hon'ble Tribunal. 

2. 	For that the applicants had performed satisfactorily in both the 

written tests, and came out successful. The also successfully cleared 

the physical efficiency test. Therefore, there would not have been any 
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reason for their non-inclusion in the empanelled list. 

For that there is absolute lack of transparency in the selection 

process. Nothing has been stated or declared as to what criteria were 

adopted/followed in empanelling the candidates who had cleared both 4 
the written tests as well as the physical efficiency test. The applicants 

have also not been informed anything in this regard. 

For that the applicants had performed satisfactorily in the two 

written tests and as per their assessment, they should have been in-

cluded in the empanelled ST list. 

For that there has not been a fair assessment of the merit of the 

applicants. As a result, their names have not been included in the 

empanelled ST list. 

For that the authority has failed to make a fair and proper as-

sessment of the merit of the applicants and the same has caused in-

justice to the applicants. 

For that the Respondents acted arbitrarily and capriciously in 

not including the names of the applicants in the empanelled ST list, 

thereby depriving them from getting appointment to the post of track-

man under ST category under Lurnding Division. 
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For that the applicants have been subjected to an unfair treat- 

ment and the same has caused prejudice to them. 

For that in any view of the matter, the impugned action is bad in 

law as well as on facts and the same is as such liable to be appropri-

ately interferred with by this Hon'ble Tribunal.. 

Details of the remedies exhausted :- 

The applicants' representation dated !' -2-2005 has not been 

disposed and the same is still pending. There is no other remedy avail-

able and a proceeding before this Hon'ble Tribunal is the only remedy. 

Matter not previously filed or pending with any other Court :- 

The applicants have not filed any other case/application before 

any other Court/Tribunal regading the present subject matter. 

Relief sought :- 

Under the facts and circumstances, the applicants pray for the 

following reliefs : - 

(i) 	to direct and command the Respondents to include the 

narries of the applicants in the list for empanelled ST 

11 
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candidates for the Group- D posts of Tracan/Khaiasi under 

the Lumding Division, North East Frontier Railways; 

to direct and command the Respondents thereafter to consider 

the case of the applicants for appointment to the Group - D post 

of Trackman under the Lumding Division, North East Frontier 

Railways; 

to pass such further order or orders as this Hon'ble Tribunal 

may deem fit and proper; 

cost of the proceeding. 

Interim Order prayer for :- 

Pending disposal of the present application, the applicants pray 

for a direction to the Respondents restraining them from making 

any appointment to the Group - D post of Trackman under S.T. 

category under the Lumding Division, North East Frontier Railway. 

Particulars of the Postal Order :- 

Postal Order No. 	:- 	 20 G 116248 

Date 	 Guwahati GPO 
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Issuing Officer 	: 	Guwahati GPO 

Payable at 	 Guwahati GPO 

XIII. List of enclosures :- 

An index showing the particulars of documents enclosed. 

Verification 

I, Shri Sanjit Kumar Bardoloi, Son of Late Prabin Chandra 

Bardoloi, aged about 26 years, by profession - educated unemployed, resi-

dent of Village - Kholagaon, P.S. - Jagiroad in the district of Marigaon (Assam), 

do hereby say that I am the applicant No.1 in the accompanying application.I 

am acquainted with the facts and circumstances of the case. I have been 

authorised to verify the statements made in this application for and on be-

half of the applicant No.2 as well. I hereby verify that the statements made in 

Paragraphs I to XIII are true to my knowledge and that I have not sup-

pressed any material fact. 

Sx/ a9'tzyI 11ia,t 
Applicant 

Guwahati, the 25th day of February, 2005. 
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NORTHEAST FRONTIER RAILWAY 
MALIGAON, GUWAHATI (ASSAM) 

apoclel Recruitment Drive for fch.dulOd Caot. 
& SchoduloclTr(bo Candidates 

Employment Notice No. NFR2J2001 	 Caseqory No.01 

Closing 0.1. :[ 2lPIoi. 20011 
ApplcoSoniar. Invilad from the sIlgItla SC and STcatddat.s $x rekrg up of 55poab (41acknwt 
and )<helul to N.F Railway. 
THIS RECRUITMENT IS F0R4 (FOUR) DM510145 OF N.F PAItWAr I E.ttNsUxlA. LUMDIHO, 
ALIPURDUAR AND IfATIIIAR, 
Pie... raad ha anti,. f101Itloillon S.r.fully hefor. tIIIln up fti4, .pi29c It 
Wnirrru TEST SHALl. RE COHDUCIIIO ON 5AM DAVII 1011 Pt.l. roun DIVISIONS 
MENTIONED DELOW. IIENCE CANDIDATES MUST SF140 AI'P&ICI.ThSll TO ONE OF THE 
FOLLOWING DIVISIONS ONLY AS PER ThEIR CHOICE. 
In cn.je a cAtddat. oppliss to mcIs than one olvislon, Nwharcandki rituto Is tibIa to  be cAnc.'I.d. 

SpecIal driva for filling up of SCIST backlog vacanel,.. (Total ,IIt,?I).( :636) 

DIvIsion I CsTogory of Total f 15, br 'dngapUc.tJort 
Post numb.t of 

vacuncta. 

KaIlhw llac*mo 132 

klo~kup 

IQialasI 2 HF. Railway, lta. 8Eiw, 
Pn654 105 

Lumdlng  3ACi(rtWt 144 OMs1yud RiIw Illnnage (Pwaonn.. 
15 N.F.RaDi,LtcJng,tsam 

93 

Pin-782447. 

DiMIei1 Riwiu1 Uaiiges (Perastywl), MIpIJcGii T)acknati 130 37 
KisOtsal 12 6 6 N . F. 	AJputduwWastf).qne 

Pto736323 

llnsuklz Tr&drJlwt 140 57 83 D.twkyml RMway Monaget (Presoratal) 
NI P.c*srsy, ThaulcIs, Aaaan 
PIn'7PF125 

Total 595 237 360 

AbbraviaUo ECSchs4u5.d Csat.. 4T-8ch&I.dTg..  
The number of vaCnncla, given are provlik,oiri and I Aq reres.e of d.cr..ie a1 per 

•.lr.m.nl 016'.. RsIIway.Thl, RaIlwsywtl nc4twfa.pon&bI. lu' wj'k.s 
duo to teduction of VSOancI.s, 
The Ai*nlnlsltitjon themes the rigId to hold*op..ata adotlonaLJe(çti.vr. layor leexamtoaflon 
for at or some of the ca4dat,s. 
Io applIcatIon will be acc.pl.4 at HF Railway H.adquw w'u 011k.. 

"./3 Scheme for RecruItment 
The recruitmnerti proc.,, shall be In Urn. stag..: 
(i) Obf.cthre type wt,II.n en.mk'.ation (Pr.Ik'.*ary Tail) 
(I) Ob).orlva type WillIS .a.mt'y,a '•l) 
fil) PhysIcal IMCI.ncy teal. 

• t,txcusiti CNICSCISIaS wtlot'.ato come Uvot4h the two flialge  wilUal  lostwill be PiS4srtid to phySiCal 
.liiclany test to us.,. Carildatas. Ok'.... lit the poet 
(Howevit, the procedure I. 661.46 to thonge withoul any hashes bIG.) 
The m.dutn for  Uses. .xamlnal$ons shalt be HInd aa'xYor Eitglish. 
THE WRITTEN EXAMINATIONS AND PHYSICAL EFFICIENCY TEST SHALl. BE HE1.D AT 
DIFFERENT PI.ACES WiTHIN THE JURISDICTION OF II F RAILWAY ONLY. 

Job Requirement, : The posl ofRa*n%A Is baticatl1i mount Ix to maIntenanc, of RMway,  
lysetcme lob entaihi lifting 04 harry faAa and working with speda, .Icale. twist em steal. blf'Crow, 
rake biflaal And other P. Way tools lit the uplw.p of Reds. OtbIgea and o0sar 'ads bU.i. 
The potthg of the 12.Aman  will be to Dy,tsrnots eisa. of Oivtskwse. The nskse of )ob I. arduous 
and f.qt4r.s a PiigIi Iev.t of physIcal ft,e,g for efticJ.nt dscMrgs of d.i)si. 
Simla, t eqt*unanla of physical fitness srtd)ob cp4Uon• we also 6001 ,aMis In case of KhaIale. 

Pay Scala I Al. 201460'316006-35404. plus usual .6uwance .i peeP'.. priwaitesg iato, Itt 
'.ckman, 
Ri. 2550-65-26806032001- Ø.is usual skeewicus as pert'.. preratlig(atu of 
IQisliji 

Ulnlnnsm Acad.n,lc QuaIIflcotlon: 
Class V1II pus from racognloed educational ln3lllullon. 
(Suttnitislon Cl b.5sji SGhoot C.tUncal. will 3,quoel, she cwrJthIa) 

Ag.a. on 01.09.2001 
SCtST: 16 to 30 yaw,. 
FoS.rving Railway Employee; 
1V41'.O hAve put In 3 yaws contiojoua urytc. Inc)jth'. Casual Lbita kid $AliOIiI.a) 
Upper age ,titLs . SCIST46 yew.. 
Their eyificilIno should be sent UvougI'. Pie cal conbóltng tItiotIty. T. PhysIcal Standard: 

1 The cwrddola must penis8 aotv'.d bocl)y health and physlcol  IIA93S to do hwd woriv U k'.cicat.d I In ')ob'noq,frem.nI, anywhare and .1 any tim. UyOu'.otA the yew.  The physiCal el8clsncy test 
may mIst ofln Include ifUng WeIght 0140 kg. and .t,iRy to re'. with Ira weIght lot a ditenc* of tOO 
ml, withIn p'.sc,lbad qualifying SISA. 

'-8. MedIcs) Standard: 
Crsnddatas 3eIaclod In ceder of meril and as per arls'.g regerrlon nfen WE be put twough 
OeIaJIsd rnecicsj examb'.aflon to assess 01cV lines,. 
I. Eye SIght :8-1 (wiEiit wlUloutgIajsa,) toe ikadonan and IQiuloat 
10. PIace of posting : They can be posted wUtIp the )udsdkfon of 01. &i,ions of HF Pw&way. 
Howsvor. they we liada to larva ansnheta anti F Railway. 

I. Payment at .samn.Uon foalpostal expenses: 
EnamlnaIion Fe....: 
ro SC/ST ceriddalo. 'Re. 10,00 (onty pnst.l ChvQnn) 

Mod, of Payment: Otosiod lndsn Pocl,'.J Old.,.).) d.o.s In ten,, ci FA&CAOAI.F R.flhay. 
The poatol order, should he p.y..bI. of CuwehafI, tavi':In'., ,.',I ri,ta Owq p low. p.,, 	 0 
On It. ptsce plonkiel In U,, fOitil Or.Iw.I,I iN. data ill,. s I 1.1.1 "1.lw(,) ret nn4 I. ptbnt 
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ANNEXURE 
INST 

	

• 	RUCTIONS FOR PHYSICAL EFFICIENCY TEST AND VERIFICATION OF CERTIFICATES 

	

• 	
Physical Efficiency Test is scheduled to be held on 19.0

I
1 .2005.You should report to Divisional 

Personnel Officer of Division for which you have applied in date and time mentioned in the 
call letter. 

N 
.- I Verification of certificates is scheduled to be docne 11'r:1 7.01 2006 to 21.01,2005 in the o(Iice 

of the Divisional Personnel Officer. You should produce Original Certificate of Date of Birth, 
Community and Educational Certificates etc. to, the Divisional Personnel Officer for 
verification. If you fail to bring Original Certificates for verification within the prescribed period, 
your candidature is liable for cancellation, 	 i 

F The norms for Physical Efficiency Test are given below: - 
.9 

.1 

Male candidates 	 Female Candidates 

Should be able to lift and carry 	I l. Should be able to lift and carry 35 Kg, of weight for a distance 	'.. 20 Kg. of weight for a distance 
of 100 meter in 2 minutes in 	 of 100 meter in 2 minutes in one chance without putting the 	 one chance without putting the weight down and 	 weight down and 

Should be able to run for a 	.• 2. Should be able to run for a distance of 1500 meter in 7 	 distance of 400 meter in 4 mnu!,e in 	miuks in otie chat)ce 

> No marks are awarded for the Physical Efficiency Test. However candidate should qualify in 
the test for final selection. 

> Request for chaning the venue & date of test will not:be entertained. 

The results of the Physical Efficiency Test will be displayed on the same day of test. 

Sr. Personnel Offjcer/Rectt. Date: 16-12-2004 	
: NF.failway, Maligaon, Guwahati 
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ANNEXURE 

INSTRUCTIONS FOR PHYSICAL EFFICIENCY TEST AND VERiFICATION OF CERTIFICATES 

Physical Efficiency Test is scheduled to be held on ig 01.2005.You should report to Divisional 
Personnel Officer of Division for which you have applied in date and time mentioned in the 
call letter. 

Verification of certificates is scheduled to be done from 17.01 2005 to 21 .01 .2005 in the office 
of the Diisoal Peisorinei Officer. YOU huuId produce Original Certificate of Date of Birth, 
Community and Educational Certificates etc. to the Divisional Personnel Officer for 
verification. If you fail to bring Original Certificates for verification within the prescribed period, 
your candidature is liable for cancellation 

' The norms for Physical Efficiency Test are given below: - 

Male candidates 

1. Should be able to lift and carry 
35 Kg. of weight for a distance 
of 100 meter in 2 minutes in 
one chance without putting the 
weight down and 

Female Candidates 

1. Should be able to lilt and carry 
20 Kg. of weight for a distance 
01100 meter in 2 minutes In 
one chance without putting the 
weight down and 

	

2. Should be able to run for a 	2.. Should be able to run for a 

	

distance of 1500. meter in 7 	 distance of 400 meter in '4 
- fiiiiUs ill UHU Owili,02. 	 iiiiiIutS ii I U1 !U Uii, 

No marks are awarded for the Physical Elficincy Test. However candidate should qualify In 
the test for final selection. 

Request for changing (he venue & date of test will not be entertained. 

The results of the Physical Efficiency Test will be displayed on the same day of test. 
I 	 f'. 

Sr. Personnel Off icorlflectt. 
Date: 16-12-2004 
	 NF Railway, Mallçjaon, Guwahati 
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NOTICE BOARD 

N.F.RAII4WAY 
Office of the 

I)Ivklonal Railway Manager (P) 
T 	 fA--- .\ 

UI)aUlII5 	aflz, 

No. I227RectLfMiscILM 	 Date: (J1.02.20U5 

Subject: Result of the recruitment of Group D postc of Trackman!khala.Si 
iCl'IC'T' 

I 	l*UI IIOJ.C) 

The list nt69 SC & 110 ST candidates (Anne,aire I for SC & Annexure IT 
_._ ( ,,1-' ._.I. 	•s..j r..... 	.. 	— 	..rr... _I.... 	u.s. - I 	-• I. - 

suz 	nisu aic Ciu1,aii,suu zc.ii g1UuJ LI JtJI. UI A lI 	 1 fitS V1J 

published. 

Candidates hosc names are dedaredas provisional shruld produce the 

/ 	
requisite crt1 1"icatc-s before appolntmeuL 

1 , 	 This is lcued sith the approval of the competent authority. 

(KN.P. S(nQh) 

Copy to: 
GMP)MLG for information and necessary action. 
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r, tujuites (1\flflexure 

Name 

HEMANTABAISHYA 

KAMALDAS 
- 

SUBHASHISHMALAKAR 
BISWJITMALAKJAR 
DHIRESWARDAS 
RNJAYKUMARPRASAD 
S.SANKARRAO 
DEBASHISHMALR 
PANKAJ 
BABULDEY 

SHANKARRAO 
BON1KAMARAJU 
DHIRESWARDAS 
URULBAISHYA 
PRADIPMALKAR 
SANTOSHDAS 

SANJAYCHOUDHARY 
ROHITpASWAN 
SHRI BIPLOB KUMAR LODH 
SANJAYKUMAR 

- I) 

ROLL NO 

2170913ö 

21709139 
21708475 
21708116 
21708241 
21710609 
21709122 
21708522 
21709324  
217o88O 
21708423 
21709037---4T 
21708998 
21707950 
21708719 
21708419 
21710454 
21710454 
21708333
21710522 

- - 

- 

- 
-  

SN 

36. 

3 
38. 
3-9. 
40, 
41. 
4 
43 
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Name 
RAJANI KANTA DAS 

ROLL NO. 

217O8 
HAREKRISHANMANJHI 21710689 
SURESHRAM 21710401 
GAUTAM KUMAR DAS 21708738 
ASHOKHORE 21709317 
CHITTAR.ANJAN PASWAN 
DINESHBOURI 
KRISHNA MOHAN BHAGAT 

21710582 
21710400 
21710627 

BINODCHANDRADAS 21708710 
PARSURAMKUMAR 	- 21710ö 
TULTULDAS 21709119 
ANILKUMARRAM 21710521 
DHRUBASOUD 21709063 
MANURAMDAS 21709091 
BHAGYADAS 

MUNINDRADAS 
21708193 
21707967 

RAHULDo 
BASUKIPASWAN 
RAJANI KUMAR DAS 
HARIKISHORSUMAN 
RATAN KUMAR ROY 
N. GANGA RAJU 
DHIRAJ DAS 
MANOJKUMAR 
MOKHTAR RAM 

RABIN CHANDRA DAS 
BIJOY KISHORE BARMAN 
RAJ IJMAR CHOUDHARY 
RANJITDAS 
BABLUMALAKAR 

21710359 
21710688 
21709025 
21710425  

 
 
 
 

 
 
 
 

30L 
 
 - 
 
 

3. 	1  

Candidature 

PRADUNYADAS 
LAL BAHADUR SHASTRI 
PRABIN KUMAR MALLACIK 
SHYAMBABUPASWAN 
KISHORMAZUMOER 
VIKRAM PD. RAM 
BISWAJITBANIA 
BALESHWAR RAJAK 
DIPAK KUMAR DAS 
BAIKUNTHKUMAR 
UTTAMCHOUWDHURY 
CHHOTERAJAK -- 
BIJANSAHA 
DHARMENDRA MALAKAR 
BAPIDAS 

of the following Roll numbers 

21708065, 21709297&2170fl0-1 
21709130, 21709023, 21710458,21709119,21710359,21710688, 

21708546 
21710579 
21708185 
21710675 
21708011 
21709251 
21708098 
21710544 
2170797 
21710552 
21708938 
21710619 -•---- 
21709023 
21708153 
21710458 

are provisional 

•  

- 

5 
57 

 
 
 
 
 

63.. 
 
 

66 
 - 
 
 

21708931 
21708537 
21708065 
21710430 
2710391 
21709297 

21708352 
21710 
21709289 
21708003 

KHANINDRAKUMARDAS 21707999 
BABITABARUAH - 	- - 

21706041 
JAYADEEp DAS 
SANTOSH PASWAN 
-- 

21708207 
21710503 

:1, 
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c i  
st for empanejied ST candjdate; (Annexurej) 	. 

	

Lö 	F 1 	RUSTA RABHA 	21708679 	41 
AMBSADMANDAL 

2O738 

2' NARENTERON 	
21708586 	42 SANJI8pMCHIARY 	

21708117 

-___________________________ 	 - 3 	DEBA KUMAR RANGSHA 
21708910 	43 KIRANJ DEORI 	

21709215 

4 < RAJIBBQ 	
17O84g3 	44 BISWAJITBHA 	

21708553 

5 ; PRA 	BORO 	
21708715 	45 BUDHj DOLEY 	

21708281 

6 	BAIDyA NATH RABHA 	21708607 	46 AJIT BASUMATARY 	
21708508 

7 . MAHE 	RABHA 	213 	47. ARJU RAJBONGSHI 	21708411 

8 	BIMALRAMCHIARY 	217OO24 	48 ARUPKUMARDAS 	
21708471 

9 .. DWJJ CHANDRA BARO 
2170868,9 - 49 

KHARGESWAR BARO 	21708622 
10 BIPUL CI-IANDRA RABHA 

21708290 	50 BIPUL OEM 	
21709232 

11 BINANJQy BORO 	
27O831O 	51 PQNJIB BASUMATARY 	21709094 

12 NARAYAN KON WAR 	2f257 	
52 BIRA DANA KUTUM 	21708017 

13 CHANDQ . 	
53 DWIPE OEM 	

479 

• 	14 BIJU 	
54 AJITMCHARI 	

21708615 

15 DAKSHA RAJ HAJONG 	
55 JEETENDRA BORDOLOI 	217Ô8344 

16 NOVAJITSAIKIA 	271 	56 MOONOEWRI 	
21708789 

18 	

58 MILAN SAIKIA 	
2170272 

4, 5-32-3 19 	

2rd748 	59 BHAS 	JY011 BORG 	21708039 

20 ANJAN BARMAN 	
21708839 	60 ALARI SWRANG BORO 	21708395 

21 CHITRDEM 	2à4g 	61 	

2jô4ii 

22 	
ABHA 	09 154 	62 	WAJEET BARO 

• 	23 SHIOULIKUMGI 	
21708442 	63 MONOIKUMARSONO 	

21708324 

...... 
24 NITU SAIKIA 	

21706312 	64 PRASANTA SAIKIA 	
21708798 

25 BIJU BORO 	
21708843 	65 GUNJN SHUSAN DEURI 	21708824 

.... 

26 DHRUBA NARZARY 	21706971 	
66 DIPEN CHANDRA TERAN 

2 1708450  dAt  

27 
28 REj0 	

68 	TU HAZARIM 	
2170530 

29 PARIKSHITBARMAN 	21709319 	9 SANTANUBORO 	. 	21708952 

30 LOHIT 	 6i7g 	
70 

31 	

2i/o318 	71 DRUf-.. 32 DEEP DA 	

72 	

217Ô8 

33 DJPAKc R 	
217o8004 	

73 AJIT KUMAR PATAR 	- 	21708697 

• 	34 SUBHASHBASUMATAR 	21O8j3 	4 
MHEBORDOLOI 

• 	35 BADAN DAS 	
21709112 	

75 PUTU BORO 	
21Th

21707992 
36 	

- 	 76 	
HANDA8bAO 

37 •DHANMBHA 	
217ogi 	

77 38 ANILCIIANDRA DAS 	217Ofj23 	
21O8 

39 	KANCI.NJBORO 	217O1O3 	
79 BASU MAN[— 

2iHäj8 

40 DIPENJ BORO 	
7O36 	

80 0INDABAN DEWRAJA 	21595 

I 	
I 
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''uIaature of the foJIowng RoU Numbers are provisional 
21708679, 217090242170&r81J 21709265 

21708921 21708017 2i70b039 2170845() 

21708824 21708530 21708109 2170872(5 
.21708090 21708723 21708250 & 21708052 
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Annexure -E 

Dated: 15-02-2005 

To,Mr. Lalu Prasad Yadav, 
Hon'ble Railway Minister, 
New Delhi 

Sub :- Extortion Result of the Recruitment of Group D' 
Post of irackman/Khàlasi (SC/ST) 

Ref :- DRM/P/LMG's Result Notice No.E/227/Rectt./ 
Misc/LM dated 01-02-2005 

Sir, 

With due respect , we the petitioners humbly pray that your honour 

would be kind for seeking proper justice for recruitment in Group 'D' post 

for poor SC/ST candidates. 

Most humbly and respectfully we submit as under 

We the following candidates have qualified in 2nd written test which 

was held on 21-11-04. Accordingly result published on 15th December, 

2004 in the Newspaper 'Assomia Pratidin'. 

After selecting in the 2nd written test we the following candidate was 

invited for physical test at LMG Division which was held on 19-01-2005 

to cover 1500 Mtrs within 7 minutes. Accordingiy we are have qualified 

in the physical test vide DRM/P/LMG's published Notice No.E/227/ 

Rectt/Misc/LMG dated 19-01-2005. 

H 



But unfortunately on 01-02-2005 one another result sheet 

declared by DRM/P/LMG for 110 ST candidates and 69 SC candidates 

have been declared as selected by deleting our name in the result sheets 

which is very irregular and extortion by way of depriving us though we 

have already declared passed as mentioned (a) and (b) above. 

On the above fact, your honour kind]y envisage the matter and 

give proper justice to poor ST/SC community candidates within ten days 

so that we shall be ever grateful to you. 

Further, we are very much sorry to inform you that if we could 

not get proper justice there is no way for us to appeal before High Court for 

giving our due justice and oblige thereby. 

With regards, 

Yours faithfully, 
Sd!- (SriBaneswar Rabha 

Roll No.2 1708489) 

Sd/- (Sri Sanjit Kumar Bardoloi 
Roll No.21708081) 

Copy to :- 

G.M.,NF Railway, Maligaon for kind information. 
Chief Personnel Officer, N.F. Rly., Maiigaon for kind information. 

3 DRM/NFR/Lumding for kind information. 
CVO/NFR/Maiigaon for kind information. 
DPO/Lumding for kind in formation and necessary action. 
Secretary/ NFR/ ST/ SC Maligaon. 
Editor, Assomia Pratidin, Monirarn Dewan Path, Chandmari, Guwahati 
- 781 003 for information and requested to publish the complain in his 
valuable Newspaper. 


